
CENTRAL ADMINISTRATIVE TRIBUNhL
PRINCIPAL,BENCH

NEW DELHI ,

CP' NO- 337/98 IN
OA NO- ,2741/97

new DELHI THIS THE 8th DAY OF NOVEMBER. 1999

HON'BLE MR. JUSTICE V.RAJAGOPALA REDDY VICE CHAIRMAN (J)
HON'BLE MRS- SHANTA SHASTRY, MEMBER ( )

In the matter of:

1  Sh- Satya Narayan
Son of Sh- Jai Prashad Yadav
R/o H-716, '0' Block,
Shakur Pur, Delhi--34-

o  Sh- Raghubir Singh
3/o Sh- Amrit Singh
R/o Vill- Samrath P-0-

■  Narela, Delhi-

3. Sh. Sat Narain Tovaria,
S/o Sh- Bisharnbhar Dayal,

_  R/o Rohad,
O  P.O. Sapla,

Distt- Jhajhar (Haryana)-
(By Advocate: Sh- S.M-Rattanpau1)

Vs -

V

Petitioners

9-

\.

Lt-

o

Gen- M-S-Bhullar,
Quarter-Master General, . ^
(,e,x-officio Chairman, Governing Body,
Army Headguarters Canteen),
Army Headquarters,
Sena Bhawan,

Raja3 i. Marg,
New Delhi-110011-

Maj- Gen- Mathew Mennon,
Addl- Director General^(Operational & Logioticj
Quarter Master General s Branch,
Sena Bhavan,

Rajaji Marg,
New Delhi-llOOll-

0 jiJl„E_R_.LaR'y=l

BY REDDY. J-

Heard counsel for the applicant- None appears for the

respondents-

2- This CP arises out of the order passed by the Tribunal in

OA No.2741/97 dated 30-6-98- In the said judgment the learned
counsel for the respondents submitted that the applicants have

been re-engaged- It is now contended before us that the



X

A

,.spondents Had .ade an inconndct statement tHat tHev Have
-  -..en tHs net.et. :n v.e«. ot tHe nottce tHe nespondent.
rtuld C«P .e- S003.. dHe,st.on.n. tHe enden Passed . tH
tnVnna. tHev Have atso moved CH H0.VO../.S tn tHe sa.d ̂
P.P.tion ton tntentm ondens. «HUe dtspostn. ot CM Ho.O,d./,B
..HCoentdn ttsonden dated t... HO eonstdepe, tHe .oontent pen

,1 of -itHer side and disposed it
raised by the learned connsel of -i - .

If the petitioner is aggrieved by the non-compUance
the petitioner Has to approach the High Court

the order , rne
c3+-iH-inn before the High Cout t.

and may file the contempt petition b-
the matter is subjudlce4l, before the High Court-

" '-.THe CP is dismissed as not maintainable.
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( MRS.. SHAHTA SHAS pry )
Member (A)

( V-RA.JAGOP'ALA REDDY ) -
Vice Chairman (J)
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